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OPEN COURT 
• 

CENTRAL ADMINISTRATIVE TRI BUNAL, AJ~LAHj\BAD BE:CH 

ALLAHABAD 

Al lah abad : Dat ed this 23rd day of March 2001 

CORAM :-

Hon ' b l e Mr . Just ice RHI< Trivedi , v .c . 

I . 

• 

Ori ginal Appl ica tion No . 284 of 2001 . 

J . R . Ar ya son of Late Shri Jo1<hi .. a m, 
Sen i or ·.l'elec ommunicati o n Office Assis t a nt (Phon es ) , 
i n t he Office of Ge neral tanager felec om.rnun icat ion / 
Bharat Sanc h ar i.Jigam , Hareil ly. 

(Dr . H tr rripathi , l\dvocate ) 

1 . 

2 . 

•••••••• Aopl icant 

Versus 

Union 0£ I ndia thr'.)ugh s e c retary ~ :inj strv 
o f Te l eco~~unication/Bharat Sa n char ~igarn Lt d . 
Gov ernment of I nd ia , Sa nchar Bha\ra n , 
:-Jcl·l Delhi . 

The Ch i ef General ritanager rel e c ommunicat ion/ 
Bharat San char l'Tigam u . P. \>lest Circle Dehradoon . 

3 . The Gen e r a l ~-tanager Tel ecommuni cat ion/ 
Bharat sanchar Niga~ , Bar e illy . 

I I . Original Appl ica tion N. 2g5 of to61: • . Respondents 

• 1angali Ram som of Sh ri Dul i Ram , . 
Senjor Tel e communi cation Of f ice Assistant(Ph~nes ) 
i n the Of f i c e of General !1anager Te l e c omrnunir::ation 
/Bh arat San char 1·Jigam, Ba daun . 

(Dr . Hl.J Triy.>athi , Adv ocat e ) 

1 . 

2 . 

3 o 

• • • • • • Responden t.3 

Versus 

Union of Indi a through Secretar~r !·linJ.s t ry of 
Te leco•tvnttni c a t i on/Bharat Sanchar _-.Ji9am Ltd. 
Go v ern ment o f I ndia , San char Bhsn·ran, ~Te,-; De l h i 

The Chief General i1anager , Tel e c ommun icat ion/ 
Bharat Sabchar Ni ga m UP . 1vest Ci r cle Dehn adun . 

I 

!'he General . .-ta11ager ·rel e c omrnunication /Bhc.rat 
Sanchar :-ri g a 1n. Badaun , 

• • • • • • • Respondent s 
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III. Original Appl~cat!on No . 286 of 2001 . • 

. Ram Bharose La l son of Shri Sel.1 a Ram , 
Senior Teleco~munication Office Assisr.ant(Phones) , 
in the Office of Ge neral : tanager telec'.')1'1'1Jllunication/ 
Bharat Sanchar ~.Jiga"ll , Bareil l y . 

(Dr . H l-1 .i'ripathi, Advocate ) 

• • • • • • • A!lplicant 

Ver sus 

1 o Union of Inc4.ia through Secretary · tinistry of 
rele c omuunication/Bharat Sanchar rJi g am Ltd . 
Gov e rnment of Incia , .3anchar Bha\·1an . 
l'l"e,·1 >e lhi . 

2 . The Cl°'ief Gene ral 11anager ·~elecom:nunication/ 
Bharat Sanchar 1'1ig am :J . P . \lest Circle . ~ehradun . 

3 . Tue ~eneral ··1anager ·relecom:nunication/Bharat 

I V. 

• 

Sanchar 11iga m, Bare illy. _ 

Original Application ~'1oo28i ~£ = 2 ooi::Respondents 

Satish Chandra S axena son of Shri .·too l Shankar Saxena • 
Senior Celecom~unication Office Assistcnt (Phones) i n 
the Offi ce of General r-tanager. l'e lecornmunication/ 
Bhar at Sancha r :rigam. Bareilly. 

(Dr . Htil 'fr i!Jathi. Advocate ) • 

1 . 

2 . 

. . . . ' , •. ~policant 

Versus 

Union of Tndia t h rough Secretar".f i·linistry of 
Telecom,.unication/Bharat Sanchar Niga m Ltd. 
Governme nt of India, Sancha r Bhal·1an , New :::)elhi. 

The Chief General !tanager Telec ommunication/ 
3harat Sanchar Nigam U. P . \i/est Circle , Dehradun . 

3 . The General .1anager Telec om.munication/Bharat 
Sanchar _Ji g am . Bareilly . 

• • • • • .Res:oonden ts 

v. Original Application No . 288 of ' 2001. 

Jagdish Chandra (I), Son of Bhri Ram Chandra Lal , 
Senior Telecommunication Office Assistant(Phones) . 
in the Of £ice o f Genera l Manager Telec ommunication/ 
Bharat Sanchar Nigarn , Ba daun. 

(Dr . HN Tripat h i. Adv ocate ) 

• • • • • . Applica"l t 

Versus 

1 . TJn ion of India t hrough Secretar y i1inistry of 
Telecommunication/Bharat Sanchar T"ligam Ltd .• 
Government o f ndia. Sanchar Bha\-1an . lle\'1 Delhi . 

2 . The Chief General Manager Telecommunication/ 
Bh a rat Sanchar Ni gam. u . P . \'lest Circle. Dehradtm . 

3 . The General !·1anage r Telecommunication/Bharat 
Sanchar !ligam. Badaun. 

• • • ••• Res ponde n ts 

. I 
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By Hon ' b l e 11r. Justice RRK Trivedi, V .c. 

.../..... 

In th~..-b~ch of OAs the cont r overy is with regard 

to the applicati on of polic y/scheme of biennial cadre 
..,_ v.,J;-~~ v-

review lby the Centra l Gov e rn ment an 16-10-1990 . The 

applicants are s erving as Senior Te lecommunication Office 

Assistants (Phones ) at Bar eilly and Badaun. Under the 

scheme mentioned above they a r e entit l ed for Grade IV in 

the pay scale of Rs . 2000- 3200/-. The gri ev ance of the 

applicants i s t hat though persons junior to them_have 

been given benef it of pay scale mentioned above , they have 

been denied without t here being any just i fiable r eason. 

Learned counsel for the applicant has a l so p laced before 

me the judgement of thi s Tribunal o f Cal cutta Bench in 

OA No .1493/1999 (Annexure- A-5) and another jndgement of 

'"""""~ ' the same Bench in OA No . 313/ 1994 (Annexure- A- 6 ). ~n t h e 

s i milar circumstances , relief has been granted to the 

applicants of the said OAso Learned counsel for the 

applicant has also placed befo r e me the copy of the 

representatjon (Annexure-A-4) by which they claimed the 
-- - J- 2:)_ - \ - \~C\9""-

benefit. The representation was filed on -~2 ± ig95 and 

l 

is s till pending and has not been de cided. In my opinion as 

the controversy has a lre ady been concluded by the various 

judgements of this Tribunal given by d i fferent Benches , 

it is not necessa ry to enter i nto the co ntroversy a gain 

except for a direction t o the respondent no . 3 , General 

t·1anager "relecommunication/Bh arat sanchar Nigam, Barei l ly/ 

Badaun to consi der and decide the r epresentation of the 

applicant by a r easoned o r der within a s pecifi ed time . 

• 

• 
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2 . The OAs are accor d ing ly disposed of finally with 

a direction to respcndent no.3 to consider and decide the 

r epresentation of the applicants by a reasoned order 

lvithin a period of two months from the date a c opy of 

this order is f iled before him/in the light of the 
~ 

o r derf passed by this Tribunal mentioned abov e . There 

shall be no order as to costs. 

\l 
Vice Chairman ~ 

- .. 
Dube/ 

-
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